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1. FSSAI has notified a Gazette notification on Food Safety and Standards

(Labelling and Display) First Amendment Regulations, 2025, relating to

standards of coffee chicory mixture.

2. FSSAI organized the 3rd National Stakeholder Consultation on

“Comprehensive Analysis of Regulatory Framework on Food Labelling,

Advertisement and Claims” on 13th August 2025 at Vigyan Bhawan, New

Delhi.

3. FSSAI Mandates Display of 'Food Safety Connect' App QR Code at Food

Premises: In a decisive move to safeguard public health and strengthen the

food safety ecosystem, FSSAI has asked all Food Business Operators

(FBOs) to display their FSSAI License/Registration certificate with the QR

code of Food Safety Connect App in customer-visible areas, such as

entrances, billing counters, or seating areas.

4. A total 10 Food products {01 Oil, 01 Rice, 01 Seasoning, 02 Spices, 02

Wheat Flour and 03 Proprietary foods(Decorations category 5.4)} were

recalled from the market due to Food Safety issues.

5. Under the Eat Right India Initiatives, a total of 20 Eat Right Places of

Worship, 20 Eat Right Campuses, 61 Eat Right Schools, 05 Eat Right

Stations, 10 Eat Right Street Food Hubs and 06 Eat Right Fruits and

Vegetable Markets have been certified.

6. A total 55,671 food handlers were trained which includes 10,382 Street

Food Vendors.


